
Fire, Marine and Miscellaneous  are 
given below;
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overdrafts from the Rserve Bank was
as follows:
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(In lakhs of rupees) 
Fire Marine Mis- • Total 

cella-

prcmium
income   10  *65  68  1,21
Net premium 
income   26  250 622  1,298

Note :The figures of the Life Insurance 
Corporation of India relate to the financial 
year ending 1st March, 1966 while those 
for the other two insurers relate to the calen
dar year 196.

Overdraft by States

1099.  Shri Seshlyan: Will the Mini
ster of finance be pleased to state the 
position of overall overdrafts drawn 
from the Reserve Bank of India by the 
various States as on the 1st March, 
1967 and as on date?

The Deputy Prime  Minister  and 
Minister of Finance  (Shrl  Morarji 
Deni): In view of the banker-consti
tuent relationship between  the Re
serve Bank and the States, details of 
the transacton; between them cannot 
be divulged.

(In crores of Rupees)

Assistance given 
during 

Third  1966-67 
Plan

Andhra Pradesh 55 *5 70-05
Assam • 9-SO 870
Bihar 20-00 i-95
Kerala • -22
Madras 8-00
Madhya Pradesh 2-50 12-25
Mysore 11-00 15-65
Orissa 16-jo 270
Punjab -00
Rajasthan • 5-75 2795
West Bengal 1-00

285-71 I925

2. Of the asistar.ce given during the 
Third Plan period, Rs. 218 crores ap
proximately were recovered upto Iasi 
year along with Rs. 1.25 crores out 
of assistance given in 1966-67.

. Information in respect of the First 
and Second Plan periods is being col
lected.

Aid given to States

1100- Shri Sehjyan: Will the Minis
ter of Finance be pleased to state:

(a)   the State-wise data of the aid 
given by Government to cover  the 
States overdrafts on  the  Reserve 
Bank of India during the three Plan 
periods and 1966-67; and

Cb) whether any of these amounts 
were recovered or became recoverable 
later?

The Depnty prime Minister  and 
Minister of Pinnace (Shrl  Morarji 
Desal): (a) and (b). The  assistance 
given to the Stales during the Third 
Man period in 1996-97 for clearing their

Lathyrus Saliva

1101. Shrl Babnrao Patel: Will  the 
Minister of Health aid Family Plan
ning be pleased to state:

(a) whether Government are aware 
of the affliction* caused by masoor 
day (Lathyrus Sativa) in the coun
try; and

(b) the number of causes of para* 
lysis that have been reported from 
States where maaoor day is grown?

The Minister of Health and FMBr 
Planning (Br. 9. Chandrasekhar): (a)
The Hindi equivalent for  Lathyrus 
Sativus is Kesari or Khisarl Dal and 
NOT Masoor Del  Excessive consum
ption of Kesari dal leads to lsthyrlsm.
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iA, spastic paralysis of the  lower 
limbs.

(b)  Thc inlor/iiation Is being collect
ed and will be Jid on the Table of the 
Sabha in due course.

technique ot vaccination are insisted 
upon.

Statement

B.C.G. Vaccinations performed yeax-wi*e 
since 199 to April, 1967.

B.C.G. Vaccination

UK, Starl Baburae Patel: Will  the 
Minister ot Health and Family Plan
ning be pleased to state:

(a) the total number of B.C.G. Vacci
nations done in the country ao tar, 
year-wise;

(b) the number of persons who suf
fered from the after-effects of B.C.G. 
vaccine;

(c) the nature ot after or side effects 
of the B.C.G. vaccine;

(d) the number at deaths caused by 
B.C.G so far;

(e) the reasons therefor; and

(f) the steps taken by Government 
to  counteract  the  after-effects at 
B-C.G-7

The Minister of Health and Fkmily 
Planning (Ur. 8. Chandrasekhar): (a) 
The required  information  is  given 
in the attached statement.

(a) and (c). No major complications 
have ixen report*, d.  Only in 2 to S 
per cent case.-., con.plaints were made 
about delay in the healing of the ulcer 
at the vaccination site, keloid fonna- 
tios, larger uurn than expected and 
enlargement ot glands in the area of 
drainage. These after effects  disap
peared subsequently.

(d) None.

(e) Doe* uoi arise.

Year B.C.G. Vaccination 
(In Lakht)

>99
1950
I9S
195*
195
195
1955
1956 
*957 
195*
>959
1960
1961
1962
196
196
1965
1966
1967 (January to April)

1-76
6-5
n-77
21-6
8-5?
*5-55
80-
6-90
62-56
7007
66-25
6907
68-68
60-97

62-61
7-7*
95-1
•86*26

1009-

(f) No special measures are neces
sary.  Proper uiprrviaion to  ensure 
production of potent vaccine and good

*Figurci for January to April, 1967 ate 
provisional.

Loan t C(M)pw UT, gplaafe Mb 

110. Bhn G. C. Dixit: Will  the 
Minister of Flnaaee  be  pleased to 
state:

(a) whether it  is a fact that the 
Industrial  Finance  Corporation  of 
India has  expressed its Inability to 
give block capital loan to Cooperative 
Spinning Mills;

(b) if so, the reasons therefor;

(c) whether Government propose to 
assist the Industrial Finance Corpora
tion of India -with a view to enable it 
to provide block capital loan* to Co
operative Spinning Mills, which were 
licensed in 19M and 1B86 and which 
have comsnenced  implementation  of 
their projects in anticipation of sanc
tion of loans by the Corporation; and

(d) the other steps proposed to be 
taken to assist the development of co
operative spinning mills?

The Deputy Prime Mteletar  and
Minister at Finance, (Shri Manrl 
Desai;: to) to (c;. The Industrial Mb-




